107 Written Answers

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI K.
P. SINGH DEO), (a) No, Sir.

(b) Doe not arise.

(c) If certain damages occur ac-
cidently to the private buildings and
properties during construction, com-
pensation i; payable by the Border
Roads Organisation after due enquiry
end in consultation with local -Civil
administration.

(d) The scheme of construction bye-
pass way approved by the Advisory
Committee constituted by the Central
Government in terms of Forests
(Conservation) Act, 1980.
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Customs Duty on Drugs

2452. SHRIMATI MAIMOONA
SULTAN:

DR JOSEPH LEON D'SOUZA:

Will the Minister of FINANCE*be
please” to state:

(a) what are the names of the drugs
on which a custom; duty of more
than .05 per cent is levied and what
are the reasons for charging such a
high rate of duty on those drugs;

(b) what are the reasons which
prompted his Ministry to jack up
customs duty to help a few producers
at the cosit of poor consumers;



